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Kendriya Vidyalaya Sangatham under

Jurisdiction of Central Admiaistrative |

Tribunaly

3404. SHRI SANTOSH KUMAR :

SAHU: !

!

SHR] MOHD. KHALEELUR :

RAHMAN.

i

Will the Minister of HUMAN RE-

SOURCE DEVELOPMENT bg pleased
to state the reasons for not bringing em-
ployees of Kendriya Vidyalaya Sangathan
within the jurisdiction of Central Adminis-

trative Tribunals?

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI
ARJUN SINGH): Kendriya Vidyalaya
Sangathan, being a Society under Societies
Registration Act, does not automatically
come under the Jurisdiction of Central
Administrative Tribunal Section 14(2) of
the Central Administrative Tribunal Act

1985, empowers the Central
Government to issue notifica-
tion for bringing Corporations/So-

cieties owned oy controlled by the Govern-
ment of India within the jurisdiction of
Centra] Administrative Tribunal in regard
to service matters of the employees of
No such
Kendriva Vidyalaya Sangathan, could be

such bodies. notification for

issued as the Central Administrative Tribu-
nal is not equipped at present to bear any
extra work load.
National Youth Counci

3405. SHRI SUBRAMANIAN SWA-
MY: Will the Minister of HUMAN RE-
SOURCE DEVELOPMENT be pleased
to State:
Government have formed

Youth Council’

(a) whether
any ‘National
(&) if so, what is the composition of

National Youth Council;
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(c) the number of vacancies thar exist
in this Council; and in what manner Gov-
ernment propose to fill these vacancies;

(d) when the meeting of the National

Youth Council was last hkeld;

{e) whether Government have received
any vequest from the members to call the
meeting of the National Youth Council;

and

(f) if so, the details thereof alongwith
proposed date and agenda for the next
meeting?

THE MINISTER OF STATE IN THE
MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (DEPARTMENT OF
YOUTH  AFFAIRS AND SPORTS)
WITH ADDITIONAL CHARGE OF
MINISTER OF STATE IN THE MINIS-
TRY OF HUMAN RESOURCE DEVE-
LOPMENT (DEPARTMENT OF WO-
MEN AND CHILD DEVELOPMENT)
(KUMARI MAMATA BANERJEE). (2}
and (b) Yes, Sir.
lution constituting

The Government reso-
the National Youth
Council may be seen at Statement attach-
ed (See below):

(c) At present, there are 24 vacancies in
difterent in the Council. As

considering to revise

categories
the Government is
the Composition of the Council, there is
no move to fill up the vacancies at pre-

sent.

(d) to (f) The first meeting of the Na-
tional Youth Council was held in New
Delhi on 11-12 February, 1991. The
Government have rteceived requests for
convening the next meeting of the Council

from following members.
(i) Shri Arvind Chaturvedi,
(ii) Shri Suryamanj Bhiogade.
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In view of the impending decision of the Government, there is no pr0ponl to
convene the meeting of the exiting council immediately.

Statement

Composition of National Youth Council

1. Prime Minister Chairman
2. Minister in-charge of Human Resource Development . . Dy. Chairman
3. Minister of State (Human Reésource Development) Vice-Chairman
4. Deputy Minister, Deptt. of Youth Affairs & Sports Vice-Chairman
Members No.
State Minister of Youth—one from each region 5
6. Membars of Parliament (below 35 years) 7
7. Oaeyouthleader (bzlow35 y..ars) represcntmg the recogmseu polm-
cal parties . . 48
8. Vice-Chancetlors >ne fromr each region . . . . 5
9, Gbsllegs Principals one from each region . . . . 5
10. P:sidents of Studouts’ Union from the Uaiversitiss—one from ¢ach
region . . . . . . . . . . . 5
11. Prssidents of Students Unioa from the collcgcs-—ono from eaeh
region - . . . . . . 5
12. Social Scizatists of outstandmg emineace, with cxpen’nce of youth
work . . . . . . . 5
13. JR=preszatatives of Voluntary Orga.msatlons ofoutstmdmg mesit—two
from each region , . . . 10
14. R:z-es2atatives of Schzlualed Cast‘s (b.low 35 years)——one from each
region . . - . B - 5
15. Representatives ofS(-hcduled Tribss (bclow 35 ycars)—one from each
region - - . . . 5
16. Representatives of Socially backward groups and minorities, (below
35 years), so as to represent a fair cross-section of the Nation , 15
17. A Rz2coizatative (bzlow 35 years) of State Youth Couacils, when ' 5 (as the State
formed—one from zach region Youth  Couacils
have not been set
up so far in the
stares, the nomina-
tions against this
category have not
been made)
18, National Youih Awartees— one from each region 5
19. An o.istanding merit scholar from Umversmes/lITSlIIMS/Agrlcul-
ture Universities—one from each region 5
20. OQutstanding young sports— pérsons 5
21, Oitsiadriing viuar e2rioas from wthe G210¢ of arct and zulture 6
22. Tag ast Doy and git! catels from the NCC—two fram coach région 10

23 Tnae bast Boy Scoul andg iiw best Girl Guide from thz Bharat

‘Seouss and  Guides—two from each region . . . .
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24, The best boy and girl Volunteer frcm National Service Scheme—two
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from each region . . 10
25. Eminent persons in the fielé of youth welfare programmes . 15
26. Young znd successful owners/managers of industrial enterprisas, who

have mad: path breaking efforts 1n promoting entrepreneurship

and employment . .

27. Outstancing Programmc Coordinators, National Service Scheme

(one from each region)

28. Dir=ctor General, SAI, JN Stadium, New Delhi .

29. Director General, NYK Sangathan, New Delhi

30. Director General, NCC

31. National Commissioner, Bharat Scouts and Guides

32, Secretary Genernal, Indian Olympic Association

33. National Chairman, Youth Hostels Assaciation of India

34. Sccretary, Association of Indian Universities

35. Secretary, Education, GOI
36. Secretary, Culture, GOl

37. Secretary, Women and Chil¢ Development, GO1

38. Secretary, Rural Development, GOI
39. Secretary, Welfare, GOI
40. Secretary, Labour, GOl

41. Sccretary, Information and Broadcasting, GO1 . . . .

42. Secretary, Small Scale, Agro and Rural Industries

44. Joint Secretary, GOI Deptt. of Youth Affairs

IqT wAwH var § marzw faaemi
FT @Al AT

34 06. =R gt afgr AT
RAa @giaw fawvag W&t ag
AR F F0 FW 5

432. Secretary, Deptt. of Youth Affairs and Sports, GOI

Member Secretary
@ ¥ farem ¥ e g ¥
gafq=r< fFar s ?
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